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CENTRAL ADNINISTRATIVE TRIBUNAL
ALLAHABAD SENCH

ALLAHABAD,
KkEKy w1 mhK z

ﬂﬁ\ Allahabad this the 25 day of April 1956,

CiBe Ry 'No. 43 off 189835

In

Original Applic tion No. 634 of 1924,

Hon'ble Mr, T.lLes Verma, JM
Hon'ble Mr. D,S. Bayeja, AM

Sudhir Kumar aged about 40 years,
/ S/o Sri Pratap Saran, R/o F-300,
Trans Yamuna Colony, Phase - 1I,
Rgra.
- | essses Patitioner,
C/A Sri Rakesh Verma
\
Versus
Shri AK. Jain, Bivisional Railuyay
Manager, Northern Railway, Allahabezd,

s s ss e e RESpﬂﬁddﬂt- &

C/R Sri A.V. Srivastava

CRDER (ORAL)

Hon'tle Mr, T,Ls Verma, JM

This contempt petition has been filed for the
alleged non compliance hﬁm“the direction issued by this
Tribunal in O.A. 634 of 1954 bytu;der dated 17.5.54,
By this order the respondents UEEf directed to dispose
of the representaticn filed by fhr aprlicant within a
Yyﬁéai/f period of three months by reasnﬁ;d and speaking orderg.
From the rerusal of <4m Annexure-CB-5 to the counter
affidavit, it is absolutely clear that the representa tion
'\ of the petiticner has already been disposed of by order

dated 14.2.95. Information of the decision has besan
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ng to the petitioner by letter No. CS/DFO/CG/Misc/
94/P.S. dated 14.,2,.1995, This)in our upinlnq)ia &

substantial compliance of the direction issued. Ther:fore
we find rno merit in this contempt petiticne Proceedings

imitiated against the respondents are hereby droprede.

Notices issued are discharged.

Member -% Hamm




